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RB1/2016-17/231
DBR.No.Ret.BC.51/12.07.145A/2016-17 February 16, 2017

All Scheduled Commercial Banks

Dear Sir,

Inclusion of “Capital Small Finance Bank Limited” in the Second
Schedule to the Reserve Bank of India Act, 1934

We advise that the “Capital Small Finance Bank Limited” has been included in
the Second Schedule to the Reserve Bank of India Act, 1934 vide Notification
DBR.PSBD.N0.5201/16.02.001/2016-17 dated November 8, 2016, and
published in the Gazette of India (Part Ill - Section 4) dated February 4-
February 10, 2017.

Yours faithfully

(M.G.Suprabhat)
Deputy General Manager
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